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Nagaland 0.20
Odisha 33.06
Puducherry 7.39
Punjab 123.52
Rajasthan 101.78
Sikkim 4.75
Tamil Nadu 71.53
Tripura 27.78
Uttar Pradesh 98.71
Uttarakhand 10.18
West Bengal 47.16
ToTaL: 2448.80%*

*417 Aadhaar letters dispatched.

**Tentative figures subject to final reconciliation with the Printers/Department of

Posts.
Shifting of Airlines Headquarters from Mumbai to Delhi

*243. SHRI SALIM ANSARI: Will the Minister of CIVIL AVIATION be pleased

to state:

(@) whether Air India Board has decided to shift the Airlines Headquarters
from Mumbai to Delhi;

(b) if so, the details and reasons therefor;

(¢) whether Air India has also decided to lease out the Mumbai building and

some other buildings on lease to fetch rent; and

(d) if so, the details in this regard?
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THE MINISTER OF CIVIL AVIATION (SHRI AJIT SINGH): (a) and (b) Yes,
Sir. Air India Board in its 51st meeting has decided to shift Air India's headquarters
to New Delhi, which is also the registered office of Air India. The officials of Air
India are required to frequently visit Delhi in connection with various issues especially
those relating to administration, implementation of Turn Around Plan (TAP) and
Financial Restructuring Plan (FRP) and for interaction with Ministry of Civil Aviation
and other Ministries at New Delhi. Most of Air India's subsidiary companies also
have their registered offices at Delhi. Besides, shifting of headquarters to New Delhi

is essential for enhancing the operational efficiency of Air India.

(c) and (d) Yes, Sir. As per TAP and FRP approved for it by the Government,
Air India is required to monetize its assets in India and abroad to raise Rs.5000/- crore
over a period of 10 years. Accordingly, Air India has appointed a global real estate
consultant for identifying and suggesting the monetization of such properties. In addition,
Air India has decided to rent out vacant floors of Air India building at Nariman Point,

Mumbai.
Reduction in airfares by private airlines

1%244. SHRI MOHAN SINGH: Will the Minister of CIVIL AVIATION be pleased

to state:

(@) whether Government is aware that all the private airlines in the country

have reduced their domestic airfares substantially;
(b) whether this is going to affect the passengers of Air India directly;

(¢) if so, whether Air India is considering to bring down its fares to stay

in competition with private airlines; and
(d) if so, to what extent?

THE MINISTER OF CIVIL AVIATION (SHRI AJIT SINGH): (a) Airline
companies keep varying their market strategies from time to time to further their
business interest. Air fares are not regulated by the Government. The airlines world

over follow dynamic air fare policy driven by the market forces.

(b) to (d) Air India follows a pricing policy that is competitive and market

driven, based on various factors including perceived product/brand strength and the

TOriginal notice of the question was received in Hindi.



